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Reported Statement of President of 
AJUL and Electronic Association

21'13. SHRI JANABBHANA POOj- 
ARY; Win the Minister of INFORMA­
TION AND BROADCASTING be 
pleased to state:

(a) whether Government's atten­
tion has been drawn to the reported 
statement published in Financial Ex­
press of 24th January, 1979 by the 
President of the AIR and Electronic 
Association that the number of radios 
in the country could increase two­
fold in a year or two if the system 
of licences is abolished; and

(b) if so, reaction of the Govern­
ment thereto?

THE MINISTER OF INFORMATION 
AND BROADASTING (SHRI L. K. 
ADVANI): (a) Yes, Sir.

(b) The entire question of the radio 
licence fees including proposals for its 
abolition on all oir some categories of 
radio sets is being examined.
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Rural Electrification Sefeemes in Tribal 
Sub-Plan A m  in ttrisn

2115. SHRI GIRIDHAR GOMANGO;> 
Will the Minister of ENERGY be 
pleased to state:

(a) the number of Rural Electrifica­
tion Corporation Schemes sanctioned 
in the Tribal Sub-Plan Areas, district- 
wise, for the State of Orissa by his 
Ministry in Fifth Plan and annual 
plans of Sixth Plan;

(b) the names of the Rural Elecri- 
fication Schemes and loan provided to 
the State Government under this 
scheme so far, district-wise;

(c) whether his Ministry earmarked 
allocation for the Tribal Sub-Plan 
Areas of that State and released 
money for the tribal area schemes of 
Orissa; and

(d) if not, the schemes and proce­
dure adopted by hi3 Ministry to cherk 
the diversion of fund earmarked for 
the tribal areas bv the States?

* THE MINISTER OF ENERGY 
(SHRI P. RAMACHANDRANJi-4/a) 
Rural Electrification Corporation sanc­
tioned 34 rural electrification schemes 
in the tribal areas in 6 districts of 
Orissa covered under {he Tribal Sub- 
Plan during the Fifth Plan and An­
nual Plan 1978-79 (upto 28-2-1979) 
of the Sixth Plan. I The district-wise 
position is as follows:1— „ *

SI. Dis&tict No. of
No. schemcs

sanctioned

1. Koraput it

s. Mayurbhanj . B

3. Phulbai . „ 5
4. Keonjhar 4
5. Ganjam . , 3 k

6. Sundergarh 3
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